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PART 1
Appointments, Postings, Transfers, Powers, Leave and other Personal Polices

; ■ HOi-'E D'i.V.VrVFi'iT
Notifications

. The 10th .I nly 1944
i No. 3526-A.—His .Excellency the Governor is pleased 

•j to appoint Mr. B. L. Marwood, c.i.e., i.c.s., as his Adviser.
1 with effect from the iOfcli J uly 1944, until further orders.

The 10th July 1944
No. 3527-A.—His Excellency the Governor is pleased 

iio allot to Mr. S. L. Marwood, c.i.e., i.c.s., who has been 
.appointed as his Adviser, the business of Government 
arising in the following Secretariat Departments: —

; Education Department. Health and Local Self-Govern- 
i j non it Department, Law- Department, Commerce and
/Labour Department, Revenue Department, Development The ]0th July 1944
YDepartment, Supply and- vTfeuisport Depkrimeiit. His luxcelleney (lie Governor of Orissa has been-pleased

The following DepartmentsVof ^ the “Secretariat will be in to assign to Mr. S. L.-. Marwood, c.i.e.. i.c.s., who has 
r-uVect charge of His Excellency the Governor:— been appointed as the-"•Adviser to His Excellency ro

lTome Department (including Civil Defence. Publicly assist him • in the administration ol the affairs of the 
and 11, ei-nd iiig Sect ions), Finance Department. Public Province, the business of Government arising - in die 
Works Department. following Secretarial Departments:—Education. Health

and Local Self-Government. Rexenue, Development. Law, 
Commerce and Labour and Supply and Transport.

Mis Excellency will be in direel charge oi the Home 
(including Civil Defence. Publicity . im Recruiting Sections), 

Chief. Fin since and Public Works Departments.

This supersedes notification No. 072-1*.R.O.. dated the 
9th May 1944.

The ?th July 1944
No. 1I01-P.R.O.—Notification No. 67G-P.R.G.. dated 

the 9th May 1944. granting earned leave to Sri Kasinath 
Mohaiity, Administrative Officer, 1st Orissa Pioneers, for 
thirty^!ays, with effect from tlr. 10th April 1944, is hereby 
cancelled.

■;

By order of the Governor 
R. A. E. WILLIAMS

Chief Secretary to Government
COMMUNIQUE

By order of the Governor 
‘ R. A. E. WILLIAMS

i

Chief Secretary to Government 
The 10th July 1944

, Nf>. 3533-A.—Mr. B. A. E. Williams, i.c.s., 
/-Secretary to the Government of Orissa, is appointed to act 
Am til kirt her orders as Revenue Commissioner of Orissa.

. The Will July 1944 \ v
- • No. 3534-A.—Mr. J. E. Maher, i.c.s., 'Secretary to the 
Government of Orissa in the Law. ComnYefce and Labour 

/Department and Superintendent and Remembrancer of
is appointed to act until further.

-I. E. .MAHER
Chief Sc ere I ary to Government

fikangf d cpahtwent
NOTIFICATION

The tilth July Ml
De. 4719-Fa~Rai Bahadur Nisamani Kali.inti, b.a., 

As-istairfc Secretary t - Govcr imenfc in the Finance Depart- 
• incut, is granted leave on average nay on medical certificate 

mouth, with infect from the 19th June 944, under

j Legal Affairs, Orissa, 
orders as Chief Secretary to Government.

The 31th July 1944
Pi9.358U«A.— Mr. J. E. Maher, *.c.s., Chief Scoreiary for , ,,, . . . ,

to Hie Government of Orissa, i.; a >p«»i:«ited as Provincial rums l;»0. Inn. lob and ip/ or the Grisse. .service vode 
Adviser to Gi vernme d. in addhio.i to Jus ov/s m continuation of tin* leave sam-tioned m nouiit ation 

duties ' ' No. ;>bW>-F., dated the 7th Jm e VU L

s one

j
: By or or of th Governor 

A. K .MAHER
By order of the Gove ruor 

' S. j. MAJUMDAP, 
Under’Secretary to G overtime • /• 

The Ulh July 1944
r> ?-533-&a--Sri B. Copal Rao Raiuaik. Deputy 
'Magistrate and Deputy Collect, r on probation i 
.dajpia* subdivision of the elision 4 of Cuttack,
Toned

( hi Se< ‘nr\/ to d eentment./

REvEN. )\\ DEPARTMENT 
NOTIFICATION 

The. TJth July /» / /
r»t>f 3S94-R. - Sri Durjoiihau Mahanti, 1A -uly Ma ristraic

Icnmr.c-s station of th?

in the 
is trans-

st..tiou "1 th-'t district.
Bv older of the Govemor 

‘ J. IL MAHER
Chief Secretary io' Government dy.pos .

%hc 7Hi July 1941 
Sri B. K. Moluuity

IE.Italian,

i o lii.- h< adcp.';vi\or. a ul iWpniy («>llocLn- at the !
wi.ose services ha,-.* bee i j)laced at the ' 

Keve ni lVg>ar im*nt m uofcificatio i 
:i497-A , dated the Oth duly L 1 k is appointed

' ou.i'wi.ion with vhu snhf-me

.! Ul'

di-.' riet of Sals >re.
1 of Hi?

asN . .
!Yn-.i rial St:gistiea! G‘hc*'r '• 

.tried of a rie dtu'
\diuinistrali ve 

is granted lL: 
.lor tLift\ davs, with eneel 

7(1) of the Civil

V. . 009-P.R.O.
■1st Orissa. |’!oneers 

^, :" (* h-a\e on Tull aveiag.
1iiio niii jIUu. io-m,
- loiieur Foret.*

! d i dles i ii Ori ^a
Bv order of tin- Governor 

1*. C. DAS
S* c eta ey io Core nt;//cnl

impiovi/ • i
pax 
under rule

Pi li.-ave Rules.
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DEVELOPMENT DEPARTMENT 
NOTIFICATIONS

N„. 23S5-d.-sTp;:1;’A[£" .««-
the 1st Juno 1044. in addition to Ins own duties until ot >ix montns, By order of the Govern* ^

:!

B. MUKERJi
Deputy Secretary io Cover

further orders.
Bv order of the Governor 

If. C. DAS
Secretary to Government SUBORDINATE CIVIL SERVICE ’ 

EDUCATION DEPARTMENT "^^TIFKATION^^'

No. 2228-E.—In accordance with resolution No. ‘22533- No. 3491-A.-Sri Bepin Behan. Bath, S?b-3W| 
F..(C.). (hived the lSih October 1043, recorded by the Collector on • probation at thei headquarters station of ty 
Government oi Oiissa in (he Education Department the district, of Balasore, is appointed to be a Magistrate of thji 
following Pandits have been elected to represent the . 3rd class and is directed under the P^viso tc> section ^7 J| 
States cnnsiiruencies niemioued against their names as of the Code o!: Criminal 1 rocedure, 1898 (V oi 1898),

take down evidence in the English language.
By order of the Governor 5

R. A. E. WILLIAMS 
Chief Secretary to Government 

The llth July 1944
No. 3558-A.—The officers named below are 

By order of the Governor to be Sub-Deputy Collectors
to the headquarters station 'of the district of Cuttack -untij 

Secretary io Government iurfcher orders: —
(!) Sri- Trilochan 1-Vusti, e.a.—Assistant.

Department. Secretariat. Cuttack..
(2) Sri Muralidhar Patnaik, m.a.—Assistant 

Department. Cuttack.
(3) Sri Soinanath Nan da, m.a., b.l.-—Supervisor

■:

"
>!
4

to
members of the Orissa Sanskrit Parishad:

(1) Pan.dit Nihunani Rath—Sonepur 
p2) Paudii Sri balsa Das. Bidyalankar. Sahityacharya. of 

Baramba State—Baramba. Kliundpara and Navsinghpuiv • 
(3; Pandiv Bansidliar Dash of Keonjhargarh—Talcher, 

Keonihav and Dhenkanal. appointejl
on probation and are poste H

V. RAMANATHAN

Education.

HouiJ
LAW DEPARTMENT

NOTIFICATIONS
, Th> 7 Hi July 194 J

No. 2793-j.—Sri Bipva Churn n Das, Subordinate 
■fudge of Puri. is appointed to be Assistant Sessions Judge Supplies, Puri, 
ii! the Sessions Division of Can jam-Puri.

e:

(4) Sri K. V. Krishna Rao, b. sc.—Assistant Civil 
Defence Officer, Parlakimedi. •:The 101k July 1941

No. 2849-J.—In exercise of the powers conferred by 
. : .14 and. the proviso to section 357 of the Code of

-* The Jlth July 1944 .
. No. 3563-A.—The gentlemen named below

( riiru'n.ii Procedure. 1898 ( V cl 1898), the Governor of appointed to be Sub-Deputy Collectors oneprobation
L jd<;!"'1 d (a) to confer upon Air. 0. A. Dodsworth ;'-'0 posted to the headquarters station of the district/C 

'he powers ol a Magistrate of the third class, in the district Cuttack until further orders: —
( V) Sri Panchanan . Tripathi, m . a .
(2) Sri Prithwish Chandra' Brahma
(3) Sri Sri ram Chandra. Mahanti. ba.
(J) Sri Birendra Mohan Patnaik,
C>) Maniavi Syed Ali Yunus,

The, llth July, JO-
-- ex.-iy\sA-.of Etc powers conferred l.v| 

sec-lion 37 ,,f die Code cVf Criminal Procedure, 1898 (V iifi 
1898), the Governor of Orissa is pleased to invest 

; ;ld ^ nablu. Misra, Sub-Deputy Magistrate a;.d Sub! 
ucpu v Co.leeior, Khnndmals, with the fodov/ir.-g additioufflj 
power specified in Schedule IV of the said Code ’ 

t",:' Provincial Gov- - unent may 
gistra ■ of th.e second class, namely :—- 
, Power to commit, for trial under section 206 of th l 

ooie ot i nmim] Procedure \

aJ■uV

fill'
■ vT'JS:.’

<j: Pun. for n term of :hree years,* with effect from the 
date of tins notification.

i
in respect of such cases as mav 

be made over to him within the limits of the Khurda sub- 
d.'vision and (hj to ''.jo e{ him to take down evidence in the 
English language.

M.S-C. ;

n.A.
I5.A.

Tin joih Ju {iff. 4944
A 0-. 2S53-J.— Dew an Bahadui' l.h\G.- Nail', 

u om mission .*v. Hindu " Religious 
A'-iss.-. :s giannas extraordinary leave, with effect horn the 
! If h grdy j;»-ia r;i imihtV orders.

f t
J Y

No- 3571-A.—.c.i.e., Bar.- 
i endowments.at -1 ai\V,

J enu 11.

•.'.■■"No. 28o7-j.—Sri G. R. R, .'innsif • and Assistant 
Law, Commerce and

as a power 
confer cm p

;io.
COVi ,;r\ m the

iM'yv..? Dc-p:. ; iinil; *?-c;• ©ppointed -to 
‘•;J t;ie Di ,s>;! Hindu Refisriotrs End 
bLLMur i «!. \YL. c.i k.. Bnr.-a.r-: 
wnh <-(Ter- m.-u' ;hf date he

act as Commissioner
an cents, vice Dewan 

granted leave..aw. 
uiies charge '

. ,r .. The 12th July 1Q44
*0t Tk* services * of Sri Madh.v!>

-Dppu.y Cidie.:yor £ind TaLsil- lav. Bwip‘-fJ 
< u of Purr, are pla,Cc(t at. Hiv'disLos;d oJ

partmf.Mt fora p.-riod of six months L-j 
rmpa»ymcut as Guh-Mnnager of tire' rlothdesh E-At-Ac ii-i 
tnvt district.

a ssi
i

CihandrdBy order oi the Governor 
•L E. MAHER

St. < relary to Governmei11

Misn 
Circle in.

• :
-ji\ •

PLPLIC WORJCS DEPARTMENT 
notifications

Ofh July 1014 By oi-dor of rb •* (J 
J. E. MAH EH

Chief Secretory to CovernnicC

Th v ruioi I
.\0. o9i?b-4T.—( oiKoipiem on the creation of an FJeetri- 

c d . and aoolition of the post of Electrical Upper
>rit)o.,dma(e under the Elecrt-ical Division. Orissa. Sri \ 

isv.'nrjudii;.!... tempora.ry lilectneai Upper Subordinate:
° as Assistant Electrical Engii

ne : iIn wirh effect from the 
ii iuithc-r Oi-dor.

Ii: -' ’ in (•]:■■■: ge of { h.>
Cm;trek.

Gi-FJCE OF THE REVENUE COMMISSIONER i 
. notification

7th Jut,) 1944
vyl^l-iy.II4/44.R._This office iiouneatir 
: '• aired me Jth April 1944, erantins ea«11?
LG or uyem;;.o)ie days, wit fa effect from the 10th Afet 
>-4 1. Si-. S'-11;i 13 

: ;a.' S-ih-D: ran

a, pointed• s.

leer■ or. pt-; i( ;■ i o; V in - 
]{•: :t 1st. lifgii

He v:Il * 
Snii.h v-1 si mi newly civated Electric d

miari Uhaterjee, Sub-Depufcv Colled 
Magistru.i'e, *77 . / 7

is cancelled.
}!c. 70G6-E.—M-.

I • ,/i'i :< .
v»b-!ni:4. iS. DAS . I

it-ceiiue Ca at mission or, On-i
lie: ire. i. . . l-.vecL<: i\ r-

■■ f M pOim ."'. V r .. yy.+lul of j-JTJIe
. - -> a Sr-iy-i'd r>'7‘ce’ for

:;?7 p.anmn; m mad i.vfOii«trqerio?i sdu-j
'i' "\ ;‘gamsi tnc tcnipoj'a-y po.yj of Special Officer sanc- 
■yjh‘ C n- i .= .nr ,i ork>. di-!,f mn^it Ord/*v v0< C502-F 
b iS-n I:3- d -Un •‘ 1

Engineer 
month.* Lorn i

OF PRISONS

inne

Tit imi, 4,,,. m < i

B •glme at}. Sal 
Liu (had: Sid,-Oil te> \>y.

•3-- in ilie. loieiioon of the -L

-Vrs LL2F-N.— Dr.
Cl r

l u, A1 • i• •, L.S., u,v
. (d. r. Pah:-

- ; o i r i # . (• o v e i -n or 
LRU -N \fkAY v.N 

Score fay it \r. (Jon, nrivrrtf

o >. t

■■ Ii. S . D.v.;?., T).«

J
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The 10th July 1944
No. 2404-J1.—Rai Bahadur Dr. S. N. Acharya,. m.b., 

d.t.m., made over charge of the Balasore Jail to Dr. M. A. 
Rahim, m.b., b.s., in the afternoon of the 30th June 1944.

The Sth July 1944
No. 5596-M.—Dr. Raghunath Sahu, m.b., b.s., Civil 

Assistant Surgeon of the Subdivisional Hospital, Bhadrak, 
is granted earned leave for thirty days, with effect from the 
25th June 1944, under rules 6 and 9 of the Orissa Leave 
Rules, 1939.

Orissa Medical School, Cuttack, from the 1st March 1944 
to the 31st May 1944: —

Sub-Assistant Surgeons
(Orissa Subordinate Medical Service)

(1) Dr. Bhagabati Prasad Acharya
(2) Dr. Upendranath Misra 
(3J Dr., Satyendra Kumar Ray 
(4) Dr. Joy Krishna, Mohanty

Local Indian Doctors
(Cuttack District Board)

(5) Dr. Syed Md. Siddique
(6) Dr. S. K. Pati^

The 8ih July 1944
No. 5598-M.—Dr. Gopal Chafrdra Pattauayak, m.b., 

b.s., d.t.m., d.g.o., Civil Assistant Surgeon on supernu­
merary duty at the Cuttack General Hospital, is posted to 
the Subdivisional Hospital, Bhadrak, with effect from the 
25th June 1944, vice Civil Assistant Surgeon Dr. Raghn- 
nath Sahu, granted leave.

(Balasore District Board)
(7) Dr. Mirza Md. Tasaduque

(Puri District Board)
(8) Dr. J. K. Sen Gupta
(9) Dr. Jadumani SahuThe 10th July 1944

undermentioned
Surgeons and Local Indian Doctors have successfully 
pleted the Post-graduate course of training held at the

A. N. CHOPRA, Lt.-Col.,No. 5634-M.—The Sub-Assistant 
com-

I.M.S.
Director of Health and Inspector-General 

of Prisons, Orissa

:

42)I
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OFFICE OF TEE REVENUE COMMISSIONER
[Inspector-General ok Registration 1 

NOTIFICATIONS

OFFICE OF THE DIRECTOR OF 
DEVELOPMENT 
NOTIFICATION 

The Uth July 1944
flo. 7423-Agrs.—Sri Anantaram Panda. Entomologist

No. 955—XII-6,44.Regn.-ilAlhad Kumar Suhu, Ojissa R granted earned leave for thirteen days from the
24th April 194i to the 6tn May 19*4 under rule 18 0) of 
the Orissa Leave Rules, 1939.

iThe oik July 1944

Suh-R--gis;r:ir. Tirtol (Cuttack), is appointed to be the 
Snh-Recisirnr oi Boyirani (Gaujam).

H. L L 
Director of Development, OrissaThe 5th July 1944

£)56-Regn.—Maulavi Saiyid Yasin Ali, Sub- 
. Boyimni (Ganjain). is appointed to be 

a Suh-JLgistrar of Tirtol (Cuttack).

;SO ORISSA EDUCATIONAL SERVICE 
NOTIFICATION 
The 6th July 1944

No. 8-A.—Maulavi Hussain Khan, Deputy Inspector oi 
Schools. Cuttack Sadr subdivision and now acting as. 
District Inspector of Schools. Puri, is allowed leave od 
average pay for six days under. rules 155 to 157 of the 
Orissa Service Code, with effect from the 10th April 1944 

2. He is permitted to prefix the Easter holidays and 
Sunday from the 7th to 9th April 1944 and to affix Sunday: 
the 16th April 1944, to his leave.

The Uth -inly 1944
No. 963-Regn.—Sri Raines'ii Chandra Satpathi, 

.' .'Vi; »\ Bhadrak. is grained ■
S un­

earned 'leave for fifteen 
• nd -July 1944 in, extension of the leave 

him in notification No. 802-Regn.. dated the

hVg
i :y> Aon; ih 

L'l'iK-d tO
oih Tmie 1944.

S. DAS
hi:;", rfor-General of Registration, Orissa S. C. TRIPATHI 

Director of Public Instruction, OrisM
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